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(b) Does not arise. 

(c) and (d). The Government is committed to ~he full 
implementation of the provisions of the Indo-Bangladesh 
Land Boundary Agreement, 1974. According to the provisions 
of this Agreement, the exchangeable enclaves of India are to 
be absorbed into Bangladesh, and the exchangeable enclaves 
of Bangladesh into India without any claim of compensation. 
Efforts are underway to expedite progress in the matter. 

[Translation} 

Extension of Length of National Highway in Bihar 

25. SHRI MOHAMMAD ALI ASHRAF FATMI : Will the 
Minister of SURFACE TRANSPORT be pleased to state: 

(a) whether the length of the National Highway in Bihar 
has not been extended for the last 20 years; 

(b) whether the Government of Bihar has made a 
demand for the expansion of 1445 kilometer long highway; 
and 

(c) if so, the concrete steps being taken by the Union 
Government for expansion of National Highway in Bihar? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SURFACE TRANSPORT (SHRI JAGDISH TYTLER) : (a) 
Yes, Sir. 

(b)and(c). The State Government of Bihar has forwarded 
six proposals agreegating to a length of about 1400 kms. for 
declaration as new National Highways during the Eighth Five 
Year Plan. However, owing to meagre allocation of funds for 
National Highways during the 8th Plan, it is difficult to declare 
any new National Highway at this stage. 

[english] 

Development of Towns and Cities in Gujarat 

26. SHRI DILEEP BHA! SANGHANI : 
SHRI SHANKER SINGH VAGHELA : 

Will the Minister of URBAN AFFAIRS AND 
EMPLOYMENT be pleased to state : 

(a) the names of the cities/towns in Gujarat State 
selected/developed under the IDSMT scheme together with 
the total amount spent on each of them; 

(b) whether some foreign countries have also provided 
assistance for the same; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
'URBAN AFFAIRS AND EMPLOYMENT (SHRI P.K. 
THUNGON) : (a) From 1979-80 till 1994-95, 43 towns in 
Gujarat State have been covered under the IDSMT scheme 
and Central Assistance amounting to Rs. 1310.070 lakhs 
released to the State Government. The State Government 
have reported an expenditure of Rs. 1738.665 lakhs till 
December, 1994. Details are given in the Statementattached. 

(b) No, Sir. 

(c) Does not arise. 

STATEMENT 

Towns in Gujarat State covered under the IDSMT Scheme, 
Central Assistance Released and expenditure Reported 

(from 1979-80 to 1994-95) 

(Rupees in Lakhs) 

SI. Name of Town Central Expenditure 
No. Assistance Reported 

2 3 4 

1. Anand 40.000 101.940 

2. Patan North 39.760 93.350 

3. Porbandar 28.370 22.090 

4. Valsad 41.740 69.780 

5. Varaval Pattan 24.500 70.700 

6. Palanpur 40.000 71.020 

7. Ankleshwar 38.340 70.950 

8. Dahod 39.950 65.660 

9. Mehamadabad 26.250 23.570 

10. Godhra 40.000 90.180 

11. Bhuj 30.000 51.180 

12. Ambreli 40.000 117.200 

13. Mehsana 36.020 108.060 

14. Khambatt 44.350 54.700 
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15. Kalol Saij 

16. Sanand 

17. Dehgam 

18. Deesa 

19. Mahuva 

20. Billimora 

21. Vishnagar 

22. Upleta 

23. Unjha 

24. Gondal 

25. Navsari 

26. Himmatnagar 

27. Junagarh 

28. Surendranagar 

29. Botad 

30. Morvi 

31. Siddpur 

32. Keshod 

33. Viramgaon 

34. Wadhwan 

35. Bharuch 

36. Nadiad 

37. Palitana 

38. Orsad 

Region/State! 
System 

Northern Region 
Chandigarh 

3 

40.000 

8.000 

19.500 

12.150 

46.000 

43.000 

46.000 

46.000 

46.000 

20.000 

23.000 

29.750 

29.750 

37.500 

15.000 

25.000 

40.000 

20.000 

20.000 

24.000 

24.000 

57240 

24.000 

22.000 
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68.460 

14.220 

26.375 

8.860 

101.040 

92.490 

73.210 

31.330 

86.930 

26.830 

26.560 

59.410 

8.890 

43.480 

7.790 

8.730 

25.920 

26.670 

13.050 

2 

39. Dhoraj 
40. Petlal 
41. Padra 
42. Savarkandha 
43. Dabhoi 

Total 

[ Translation] 

3 

7.000 
15.500 
36.000 
11.000 
13.500 

1310.070 

Demand jmd Supply of Power 

4 

1738.665 

27. DR. SATYNARAYAN JATIYA : Will the Minister of 
POWER be pleased to stale : 

(a) the Slate-wise details of maximum demand and 
supply of electricity in the country since January, 1995 till 
June, 1995; and 

(b) the State-wise quantum of power generated by 
Hydel, Thermal and Nuclear power plants separately and the 
power generation capacity of NTPC in the country upto June, 
1995? 

THE MINISTER OF STATE IN THE MINISTER OF 
POWER (SHRIMATI URMILA BEN CHIMANBHAI PATEL): 
(a) State-wise details of demand and supply of electricity in 

. -the country from January 1995 to June 1995 is given in the 
Statement-' attached. 

(b) State-wise and Category-wise quantum of energy 
generated (including NTPC stations) in the country during 
April-June 1995 is given in the Statement-II attached. 

The power generation capacity of NTPC in the country 
as on 30.6.1995 is 16789 MW_ 

STATEMENT .. 

Actual Peak Demand vs Peak met (All figures in MU net) 

Peak 
DemaM 

2 

147 

January '95-June '95 

Peak 
Met 

3 

147 

Shortage 

4 

o 

% 

5 

0.0 




